39 Written Answers

Cancellation of the Visit of the Minis
ter of External Affairs to Sri Lanka
and Geneva *

*431. SHRI DHARAMCHAND JAIN:
SHRI DAYANAND SAHAYA,
SHRI SITARAM KESRI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that he has
cancelled his scheduled visit to Sri Lanka and
Geneva in July,, 1978; and

(b) if so, what are the reasons therefor?

THE MINISTER OF EXTERNAL
AFFAIRS  (SHRI ~ ATAL  BIHARI
VAJPAYEE): (a) Yes,, Sir.

(b) The Foreign Minister could not
undertake these visits due to unavoidable
reasons. His visit to Sri Lanka has been
postponed to a mutually convenient date later
in the year. As regards Geneva, the Minister
of State in the Ministry of External Affairs led
the Indian Delegation to the meeting of the
Economic and Social Council of the United
Nations.

mtdifos wAal € afoada

T*432. =1 IYTEAT ATEATTHH]
INAG ¢ AT ARG T FETAR HAT
A FAT9 %1 FIT FO0 % ¢

(w) 71 gove fawe  wire
A WEfen wTEl W ORE HETaT
afvade w77 w1 fa=re =y 3

(@) afz g, a1 3a% 7 FTLO0
& W FA-FT A7 097 qf e w7 &7
faame &; #We

(7) = FHFRT HIT ITH TG
a91 &t wfsat w1 fifr w3 w7 w08
s g 7

1 Previously Starred Question No. 102 tran
t [ ] English tr

[ RAJYA SABHA ]

to Questions 40
-[*[Changes in the Industrial Laws

*432. SHRI BAPURAOJI MAROTRAOII
DESHMUKH: Will the Minister of
PARLIAMENTARY AFFAIRS AND
LABOUR be pleased to state:

(a) whether Government propose to make
any basic changes in the industrial laws in the
near future;

(b) if so, what are the reasons therefor

and what major changes are contemplated,;
and

(c) whether it is proposed to limit the
powers of workers and their trade unions ]
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f [THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA). (a) to (c)
Government propose to introduce a
Comprehensive Industrial Relations Bill
which will integrate and revise the provisions

of the Industrial Disputes Act,, the Trade
Unions Act and the Standing Orders Act.]

Surplus Machinery etc. with the Steel
Plants

*433. SHRI DAYANAND SAHAYA:
SHRI DHARAMCHAND
JAIN: SHRI SITARAM
KESRI:

Will the Minister of STEEL AND MINES
be pleased t, state:

(a) what are the details and value of the
surplus machinery, steel and stores with the
Bhilai,, IISCO, Rourkela and Durgapur teel
plants, plant-wise; and

(b) what steps Government have taken
for the disposal of these items?
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